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Absorption of employees of Brstwhile 
Directorate of ExhlbUIoa* and Com­

mercial Publicity la Trade Fair 
Authority at India

6947 SHRI SHIV NARAIN 8AR- 
SONIA Will the Minister of COM­
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to refer 
to the reply given to Unstarred 
Question No 1491 dated 3rd March 
1978 regarding absorption of cm 
ployees of Exhibitions md Com 
mefcial Publicity Directorate m Trade 
Fair Authority of India and State

(a> whether the employees of erst­
while Dirixtorate of Exhibitions and 
Commerc al Publicity will get interest 
on their G P F upto the date on which 
the final payment thereof is rmd« to 
them

(b) if 50 when will the Anal pay­
ment o f ri P F •’long w th interest upto 
date be paid to them

(1) if the interest is not to be paid 
up to-date what Is tbe reasoA there 
of '  1

(d) when will they get the benefit* 
accruing to them in lieu of their past 
Government Service and whether a 
specific time limit has been fixed for 
the finalization of their cases if not 
wh\ and

(e) whether a special cell 1s propos 
ed to be created for expediting the 
final settlement of their long standing 
cases without any further loss of time9

THE MINISTER OF STATE IN TIIE 
MINISTRY OF COMMERCE AND

CIVIL SUPPLIES AND COOPERA­
TION (SHRI ARIF BEG) (a) to (e) 
The benefits relating to pension fra 
tuitv G P F etc accruing to the officials 
of the erstwhile Directorate of Exhibi­
tions and Commercial Publicity, on 
the basis of their past Government 
service had to be finalised in consul­
tation with the Ministry of Finsnce 
(Department of Expenditure) Ministry 
of Home Affairs (Department of Per* 
sonnel) Bureau of Public Enterprises 
etc This time-consuming process has 
already been completed Necessary 
oiders are expected to be issued 
shortly Under the GP Fund (C S ) 
Rules 1960 these officials will be 
entitled th mt&f&t on tltoir G P F up 
to the date of Issfufe of 6rt!ws It is 
however expected that necessary 
bills m respect of the claim of each 
official will be presented to the 
Accounts authorities for payment 
soon after the issue of orders

Since the policy issues relating te 
pavment of G P F etc to the employees 
>f the erstwhile Directorate of Exhi- 
ltions ind Commercial Publicity have 

since been finalised it may not be 
necessary to create a Social cell for 
this purpose
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